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AFFAIRS be pleased to state :

(a) whether Government had issued any
instructions to all the State Governments and high
officials during the* recent Indo-Pak Conflict to the
effect that in the case of civilians being killed during
the hostilities the officers of the area concerned
should visit the bereaved families and console them ;
and

(b) if so, how far these instructions were carried
out ? ]
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t{{THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI K. C.
PANT) : (a) and (b) Government has taken steps to
provide reasonable financial relief to the members of
the bereaved families and other facilities such as free
education to their children etc. No specific
instructions are referred to in the Question were
issued to the State Governments. ]
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EXTRA DEPARTMENTAL EMPLOYEES OP THE
POSTAL DEPARTMENT

*313. SHRIRAJNARATN:
SHRI SITA RAM SINGH :

Will the Minister of COMMUNICATIONS be
pleased to state :

(a) the number of extra departmental employees
at present working in the Postal Department ; and

(b) what are their scales of pay and the terms
and conditions of their service ?]
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i o - g . {{THE MINISTER OF COMMUNICATIONS
wafaa e :Er BY 99 A1 1w WT (SHRI H. N. BAHUGUNA) : (a) As on 31-3-1971
afagaw dtar & w7a7 gasr a9 9T | the number of Extra Departmental Employees

f‘m AT % | I)vl(z;king in the Postal Department was about two
akhs.

aF=T feuréyzar rri'ﬁ' faamr & faafay (b) E. D. Agents do not have a regular icile of

FHATH "‘T%hf % | afeE '\-I?'-E-T =% ¥ w97 | PV The}f are paid an a.llowance.on the l?af.ls of work
; * > = 5 load subject to certain prescribed Minimum and
AAFIAF ATATT 9T AMAT FET 2 | IART Maximum limits. The allowance at present

qar 1 oAt #1 Aawa osear feqriszsr | admissible to various categories of E. D. Agents is as

under :
Consolidated Allowance
Calegory R
Minimum Maximum
- R R Rs. .. Rs Pty

E.D. S.B. M. ' AL A 52.00 p. m. - 3<io 72.00 p. m.
E. D. Soriers{SRC o LI RV 52.00 p. m. 72.00 p. .
K, D. B P. M. NN E 25.00 p. m. 47.00 p, m.
E. D. Mail Carriers T avdras,

{Runners) Delivery | ' - . -
Agents, Postmen, b . 000 n m 42,00 p. m.
L. B. Peon and E. D. cmployecs | TR

performing Combined dutics ) N G
E. D. Chowkidars coe e 20,00 p, m, 42.00 p. m.
E. D. Stamp Vendors L N 3200 p.tn. "7 47.00 p. m.
E. D. Messengers . . ' .
E. D. Boy Messengers 4 ER S 20,00 p. m. 42.00 p. m.
E. D. Boy Peons. - -

The actual amount is fixed between the mi- ‘The E. D. Agenss are not regular employees

of the Depariment but are cmploved on Part
Time basis for doing Postal work. Their con-
ditions of szrvice are regulaied by the provisions
and distance traversed as appropriate to diffe- | contained in the Extra Deparimental Agents
rent categories of E. D. Agents. 1 {Conduct and Service) Rules, 1964.]

pimum and the maximum limiis afier taking
intoe consideration the work load, time spent

t[ ] English translation.



